NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member

(Technical)

For Admission (After Notice)

DAILY CAUSE LIST DATED 19.03.2021 (FRIDAY)

COURT — 11 (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Shivashakti Elmech Pvt. Ltd. Iswar Mohapatra Rohit Khanna
(Ins) No. 34 of Vs. Shiv Nandan
2021 Shiv Nandan Sharma & Anr. Sharma-R1
Resolution Professional Nikhil Kohli-R2
Drake & Scull Water & Energy India
Pvt. Ltd.
2. Comp. App. (AT) | KPN Travels India Ltd. Madhusmita Bora Krishna Srinivasan
(Ins) No. 71 of Vs.
2021 TVS Automobile Solutions Pvt. Ltd.
3. Comp. App. (AT) | Vinod Kothari Kartik Malhotra Jayasree Saha-R1
(Ins) No. 328 of Vs. Vikram Hegde-R2
2020 State bank of India & Anr.
4, Comp. App. (AT) | Praful Nanji Satra Malak Manish Bhatt | Prakash Shinde-R1
(Ins) No. 713 of V/s. to R3
2020 Vistra ITCL (India) Ltd. & Ors. Devarajan Raman-
IRP
5. Comp. App. (AT) | Directorate of Revenue Intelligence. Ajit Sharma Pratiksha Sharma-
(Ins) No. 796 of Vs. R1 & R2
2019 & I.A. 970 — | Shree Ganesh Jewellery House & Ors. Ruchir Mishra-
971 of 2020 Interveners
6. Comp. App (AT) | D. Aravindakshan. D. Aravindakshan K.S. Mahadevan
No. 191 of 2019 Vs.
Agastya Bio Pharm India Ltd & Ors.




12:30 PM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. V.P. Singh, Member
(Technical)

For Hearing
7. Comp. App. (AT) | Sai Peace and Prosperity Apartment Pawan Bhusan Bhavesh Pandya
(Ins) No.252 of Buyers Association
2020 Vs.
ASK Investment Managers Pvt. Ltd. &
Part Heard Ors.
With
8. Comp. App. (AT) | V.S. Suresh Goutham Bhavesh Pandya
(Ins) No. 315 of Vs. Shivshankar
2020 ASK Investment Managers Pvt. Ltd. &
Ors.
Part Heard
03:00 PM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Admission (After Notice)
9. Comp. App. (AT) | Vipra Containers Pvt. Ltd. Sanjeev Kumar P. S. Singh

No. 38 of 2020 Vs.

Registrar of Companies NCT of Delhi &

Haryana
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

